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• 	 -. 	GUWAHATI BENCH 

Original. Application No 112 of 2006 

Date of 0rder This, the 12th Day of May 2096 

THE HON'BLE HR K V SACHIDANANDAN, VICE CHAIRIIAN 

Sri Bij.t Sarma •' 
S/o Late. Hemchandrakalita 

• 	Ex-Postnaster 	 : 
Bamundbari Sub- POst Office 
Under Tinsukia Division a 
reslden't of, Village: Mota-ria. 	- - 
P.O: Noonma-ti 
Dist:-. Kamrup 	 - 	 . Applicant.. 

By Advocate Nd. Abdul. Khal.eque. 

- Versus - 	 - 

Uñioñ.of India 
Représentd by the Secretary 	 * 
Department of Post' 

- Govrnment of India 
New Delhi. 

'The Post Master General 	 - 	- 
Assam. Region, Dibruga -rh 	 ' 
P.0;.Dibrugar41-1 

ssam. 	 - 	 - 

3 	Superintendent of Post Offices 
Tinsukia Division 
Tinsukia.. 

...mRSOhd€flt5. 
0- 

By Ms.U.Das,Addl,C.G.S.C. 	'. 
4 

/ 

• •• 	- 	- 	ODER -.(ORAL) .-  

SACHIDANANDAN, K.V (V. C.)  

	

• 	-• 	 The- case of the applicant is that his father 

while Tworkingas Sub-Postmaster Under.the Superintendent of 

Offices, Tihsukia Division fell ill in the year 1926• and 

'subsequently suffered From paralysis and becane. bed ridden. 
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- 	 - 

In the yar1989 he Was dismissed from service for willful. 

absence. The matter .wa-taken up. before this.Tribunal in 

O.A. No;288 of 2000- wherein this Tribunal vide judgment and 

order dated 4.7.2001 had set aside the order Qf dismissal 

and directed the respondents to treat the deceased to be in 

service till his death and to give all the consequential -' 

and pensionary benefits within a time frame The applicant 

herein immediately thereafter on 4.9.2001 .. made a 

representation to the respondents for giviig compassionate 

appointment,.-wh±ch. was not 1'egistered, according to the 

• applicant.. Subsequently also on 24 4.2004 and 17.2.2005 

applicant has made further -epresentations for considering 

him . for compassionate appointment, s±nce his father died 

while he :W5, in service as pér order of . the Tribunal.. 

Nothing f.ranspired thereafter. Aggrieved by the said 

inactIon of the respondents, the applicant has filed this 

original applicétion seeking the . foU1win reliefs: 

The }espondents may be di ected to 

	

- . .'. 	 appoint the applicant in aiy. post 

• 	 . 	. . . 	as a special . case for iUega'l 

dismissal of this father, 
:" 

compassionate ground, by relaxing 
• 	. 	. 	. 	, 	the normal Rules." 	... 

2.: 	• Heard Nd. Abdul .Khaleque, learned 'cOunsei for the 

applicant. Ms. U. Das, learned AddI.C.G.S.C. represented 

the respondents. Counsel for the applicant submits thàt he 

will be satisfied if a direction is issued to the 

respondents' to consider and dispOse of the epresentatios 

and pass appropriate orders withiil a time frame. in the 

A,'- 
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3 	- 

interest of justice, this Tribunal is Of the v!ew that such 

direction will suffice the ends of justice Ms, U. Das, 

learned Addi, C.G.S,C. sUbmits that the Chief Post Master 

General is th& concerned authority to' consider such matter. 

Therefore., the applicant is directed to make a 

comprehensive representation to the said authority within 

two weeks from today and 'if. such 5rep.resentati:on is 

received, the said authority or any other competent 

authority, shall consider and dispose of the :same 'along 

with the pending representations and pass speaking order 

therein and, communicate the applicant Within -two mdnths 

from the receipt of such representation. 

The Original ApIication is disposed off- as 
above.. 	 - 

• 	In the. circumstances, there is no order as. to 

costs 

(K.V.SACHIDANANDAM) 
VICE-CHAIRMAN 
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3.' hether name & desription and address of 
furnished in C3US- title :- ?s/ N 

4, Has the application b:o dully 5ned and verified 
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n  

Have the COPiS duly signed 	
Yes 	

/ 

have suffieiaflt number of eopies othe application been filed 

7, Whether all the anneXUre parties arc impleadd :YOsi 
8. Whether English translation of ducuments in the LaUaQC : 

9, Is the application is im time : YesfN 

i. Has the Vaka1atfl3mM0m0 of 
appea 	/AuthOris3t10fl is filed:Ye 

11.' Is the appliC3t0fl by iO/F0r Rs: 

Has the appliC3t±Ofl 
is rn tanable : yes/No. 

att t 
Has the impugnd order original duly 	e been f1ld : 

HaS the 	
gible copQS of the anneXUres dully atteSt 

	filed 

Hs the Index of 
ducument been filed all 

avai1able Yes 	. 

Has the required number of 
envol0Pd bariflg pull address of the 

respOfld3flt5 been fjld 	Ys/ 

Has 
the declaratiOn as requ,id by item 17 of the form 

ought fr ariC5 out of the single 

is. Whether the relief s 
	:

ye 

1, 	
the interim relief is prayed for : 

2:. 
In caSS of condonation of delay is 1led is it supP0rtd Ys/ 

V1ether this Cas can be heard by 	
conch 

Any other point 

Result of the Scrutiny th 
initial of the Scrutiny clerk the 

app1iC3t0fl is in order 

DEjUTy 
ON 



BEFO1E THE CENTWL ADINIST1ATI 

GUWAHATI. 	.et 

/  u 

0.A. NQ.  

ri Butt Sarma ------Ptittoner. 

Union ofIndia 
& Othor 	----- Opp. parties. 

SYNOPSIS OP THE ABOVENOTED O.A. AFE AS FOLLOWS : 

The applicant's father Han ch. Sarma worked as  

Sub.Pot Master at Banunbart Sub-Poet Offtce under Tinsukia 

Division. He had fallen ill in 1986 and cane tohis home for 
-- 	__ 	 - 

treatment subsequently he suffered from_Paralysis and becne 

bed ridden tili his death-oi 7..7..98._Ln the year 1989 the 
- - - 	- 

applicants father. was dtsmissed and his dismtssal was set 

aside on 4.7.2001 by an order the C.A.T. Guwahati Bench in 

O.A. No. 288/2000. The Tribunel further directed to treat 

the case of Late Han Ch. Sarma as if he was in service till his 

death and directed to pay all the service benefits to the hair 

of the deceased. The applicant and his mother spent all his 

belonging in the treatment of his father. The applicant after 

the order of the Tribunel file petition before the authority 

to appoint him in any job 	 but his case was 

not considered. The applicant filed several representation 

but now of the representation was considered and finding no 

way out files this petition before this Tribunal. It may be 

mentioned that during the rendency of the applicant's petition, 

the authority appointed several person'on compessionate ground 

leaving the cQe of the applicant. The applicant prays before 

the Tribunal to direct the authority to appoint him in any 

post on compessionate ground. 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: GUWAMATI 

BRANCH GUWAHATI. 

An application U/S 196f the 

Central Administrative Tribunal Act, 1985 

O,A, 

Shri Bijit. Sarma 

Union of India. 

Filing Slip 

I N D E X 

l,No. 	Particulars Paqe 

1) Petition with Verification ... 	1 — 7 
2) Annexure — A ... 	8 	13 - 

3) Annexure — . 	 ... 	
. 	 14 

4) Annexure — C 15 

5) Annexure - D 16 s... 

6) Annexure - E . 17. ..,. 

• Filedby 

• 

. 

A. Khalequ, 
Advocate 
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(AN APPL ICATION UNDER SECTION 19 OF CENTRAL 

ADMINISTRATIVE TRIBUNAL ACT) 

• 	 0. A. 	 ' 	104 

• 	 Sri Bijit Sarina 

Son of late Hemchanclra Sarma, 
• 	 Ex— Sub—Postmaster, 

Bainunbarj Sub..Post Office 

under Tinsukia Division, a resident 

of Village Motaria, 

P,O. Noonrnati,Djstrjct Kamrup, 

.PETIUON 

—Versus- 

1. Union of India, represented by 

the Secretary, Deptt,of Post, 

Govt.of India, New Delhi. 

2, The Post Master General, 

Assam Recjion,Dibrugarh, 

P.O.. Dibrugarh,Assarn, 

3. The Supdt.of Post Office, 

Tinsukia DiVision,Tinsukja. 

V 

•....RE5PONDENT 	S  

contd,..,2 
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Prticulars of the Order a4nst which the application 

is made. 	S  

The application is made against the following order.; 

1) Subject in brief: Non—consideration of appointment 

of petitioner on compassionate 

Grounds. 

Jurisdiction of the Tribunal: 

The petitioner declares that the subject matter against 

which he wants redressal is within the jurisdiction of. 

this Tribunal as the petitioner and the main respondents 

against whom the relief is sought are within the juris-
diction of this Hon'ble Tribunal. 

itption: 

The applicant further declares that the application 

is within the limitation prescribed under Section 21 

of the Central Administrative Tribunal Act. 

4 *  Facts of the Case; 

4(1) The Applicant's father Sri Hem Ch.Sarma worked as Sub 

Postmaster under the Supdt. of Post Off ices,Tinsukia 

Division at Bamunbari Sub—Post Office and died of Hyper- 

tension/paralysis on 7.7 6 98 after completing 23 years 
of service. It may be mentioned that applicant's father 

was dismissed from service and his dismissal was set 

aside by the Hon'ble Central Administrative Tribunal 

by order dated 4.7.2001 in O.A. No.288/2000, and he was 

treated as if he was in service till his death and Hon'ble 

Contd....3 



-3- 
Tribunal directed the respondents to pay all the service 

benefit as per law. (Copy of the judgement andorder of this 

Tribunal is annexed herewith and marked as Annexure—A). 

4..(2) 	The applicant and his mother spent all the belonging 

of the family for the treatment of his father and after his 

father's death the applicant family got a huge amount of 

debt. 	- 

4.(3) 	That the applicant who has passed theH.S.L.C, 

examination, filed an application before the respondents for 

appointing him in a job as per his qualification for survival 

of his family. The applicant's mother Smt. Nirmali Sarma also 

filed a petition requesting the respondent to appoint the 

applicant in any job of the Departrit. 

• 	(Copy of the application is enclosed herewith 

and marked as Aflnexure—B and C. 

4.(4). 	The applicant receiving no reply from the respon- 

dent submitted another representation and no reply has been 

received from the respondent on thse representations. 

(Copy of the said representation is annexed 

herewith and marked as AnnexureD).. 

4(5) 	That the applicant begs to state that the respondent 

illegally dismissed the applicant's father and ater 12 years 

of his dismissal and after 4 years of his death the Hon'ble 

Tribunal quashed 4 the order of dismissal and directed to 
pay all the Service benefit as if he was in Service. The 

contd,. . 



applicant further begs to state that all the belonging of 

the applicant's family was sold out and a huge amount of 

loan was taken for in treatment of his father during those 
period. 

4.(6) 	That theapplicant begs to state that the applicant 

could not apply for a job just after the death of his father 

as his father was dismissed from. the service and he submitted 

the application for a job just after 

of dismissal 
order by the Tribunal. 

4.(7) 	Thèt the applicant begs to state that there are 

several vacancies in the respondent's Department but the 
respondent has not considered the case of theapplicant. 

4(8) 	That the applicant begs to state that while the 

petition of the applicant was pending befe the respondent, 
several Cases of appointment on compassionate ground was 

considered keeping aside the applicant's case and the respon-
dents took a discriminatcy attitude towards the applicant. 

5. 	GROUNfCR RELIEP WITH LEGAL PROVISIONS 

The act of respondent (not appointing the 

applicant on compassionate grounds) violates the rights 

under Artic—le 16 of the constitution of India. 

cOntd.. • 
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5.(2) 	That the act of respondent appointing a person on 

compassionate grounds which came—up much later than the 

case of the applicant is against the principle of natural 

• 	justice and the appliáant has a right to get preference as 

• 	he applied much earlier. 

5.(3) 	That the applicant is entitled for special consi'- 

deration on appointment on compassionate ground as a special 

Case as the family of the applicant suffered much hardship 

for illegal dismissal of his father. 
k. 

5.(4) 	That the respondents acted illegally and arbitrarily 

by not considering the case of applicant for appointment on 

compassionate grounds, and depriving the applicant's family 

fran getting the due benefit from the respondents. 

6. 	DETAILS OF REMADIESEXHUSTED: 

The applicant declares that he availed of all the 

remedies available to him under the relevant rules. 

7 0 . 	TTER NOT PENDING BEFORE AY OTHER COURTS: 

The applicant declares that the matter regarding 

the appointment of theapplicant on compassionate ground has 

not been made to any other court of law or any other authority 

or any other bench of the Tribunal. The applicant further 

declares that the present petition is specifically for 

appointment on compassionate ground. 

- 

contd... .6 
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8 0 	Relief Sou 

The respondents maybe directed to appoint the 

applicant in any Post as a p special case for illegal 
dismissal of his father,on compassIonate ground, by relaxing 

the normal. Rules. 

90 	TERIM ORDER IF PRA'ED FOR. 

No interim order is çrayed for. 

10 0 	Particular of Bank Draft in respect of application 
fee of I.P.0. No. 	321t4. 
Name of issuing Post Office- Guwahati G.PoO. 
Date of issue of Postal Order: 

Post Office at which payable: Guwahatj G.P.O. 

11. 	UST OFENCLOSU}1E: 
1i0 	4c_ 	J4 	3. -1 7.-2.00j 
ii.() Copy of applicationdated 4.9,2001 praying for 

appointment on compassionate ground. 

110(3) Copy of application for appointment by the applicant 

11. (4) Copy of Educational qualification. 
ii.() Copy of death Certificate. 

11.() Copy of representation by the mother of the applicant. 

. .. Verification P/7 
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E1FIATIQN 

I, Sri Bijit Sarma, son of late Him Charra Sarma, 

aged about 21 years, by religion Hindu, a resident of 

Village Mataria, P.O. Noonmati, District Kamrup do hereby 

verify that the statement made in paragraph 4.1 to 4.5 

are true to my knowledge and those in paragraphs 4.6 to 

4.8 are believe to be true on legal advice and that I have 

not suppressed any material facts. 

And I sign this Verification on this 	th day of 
• 	Ma*h 0 2006 at Guwahati. 

Signature 
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IN THE CENTRAL ADMINiSTRATIVE TRII3UNI\L 
GU WA H A TI BENCH  

Original Application No.288 of 2000 

Date of decislofl Thiathe 4th day of July 2001 

The Hon'ble Mr Justice D.N. Chowdhury, Vice-Chairmau 

The }lon'ble Mr K.K. Sharma, Administrative Member 

Smt Nirmali •Sarma, 
Wife of Late Hem ChandraSarma 
(Ex Sub-Post Master, Bamun Bari Sub-Post Office), 

Aiit,F flkhn CaneshNaaar, Basistha, 
Applicant 

By Advocate Mr A. Khalique. 

- versus - 

The Union of India, represented by 
The Secretary, 
Department of PostPotpi 
Government of IndI -a, -- 

New Delhi. 	 * 
The. Superintendent ofqst Offide, 
Tinsukia Division, 
Tir*sukia, Assam. 
The Directo of Postal lervices 

4Quwahati. 	. 
Mr A. Deb Roy, Sr. C.GS.C. 

Respoii. O. iits 

'Y4 \A\  
0 • 0 SO SO SO •• 

0 r(. Li £ R (ORAL) 

'-'4-) 

CHOWDHURY.J. (V.C.) 

This is an application under Section 19 oL the 

Administrative Trjjqna).Acti 1985 seeking for a direction 

on the repond efl t VforpoV1thng the retinal benefits as 

per law. The applicant in this app1i.Crt1U1t haS also 

P . 

assi1ed the purported order for dismissal of her htsband 

from service. 

- 



2. 	Brief 	fads .necessary for adjudicLioii of LI 'i3 

proceeding are 8et out below: 

The applicant's husband, late Hem Chandra Sarma, was 

working as Sub-Post tlaaterat Bamun Bari Sub-Post Office. 

According to the applicant her husband suddenly fell sick 

on 26.6.1989 and came to Guwahati for medical treatment, 

handing over charge to his reliever. The applicant also 

intimated about the ailment of her husband to the 

respondent,,.. authority. It was also stated that the 

applicant's husband was transferred from Bamun Sari Sub-

Post Office to Tinsukia Bead Post Office, but due to his 

continuing ill hea1th' 1 6 could not join at Tinsukia Post 

Office. According to th-pplicaflti during the period of 

illness her huaband' health deteriorated and her husband 

submitted several re'pres!flati.Ofl8 before the respondent 

No.2 informing him abouç h :u11185 and also requested for 

granting him leave salary On withdrawal of GPF money, but  

the respofldeflt, No.2 did not need to the prayer of the 
ILI 

. -- 

applica51nt 1 s husband. It is also stated that the husband ot 
tar 

of Rs.45,000/' as part final withdr 	- 

applicant submitted 	number of representations asking 
I 

awal of GPf 

o 	is treatment. Instead, the husband of the applicant; 
SRO 	

at-inn  3 td 0.4.1998 from the Accouflt 
- 

ieet (Postal Accounts), 	by whi'ch 	the Sr. Postmast 

14 

(Grade I)s Guwahati GP,O was directed to make arrangement 

for payment of R.2459/.t0 the applicant's husband towar 

final payment of GPF. 	
said communication also informe. 

that the husband "of,  thappliCant was dismissed fron 

service on 26.6.1989.heY,PP1jcant'8 
husband, Hem Chandr 

k.

Sarma, 	by cbmmunicatiPfl dated 
3.6.1998 informed the 

respondent authority aboutS fact that he was totally 

unaware about the purporttdi8mi88 	
froni serviCe since ed 	

no..... • . 

..., 	 pi._  

VIP 

I' 	 I  

,. 
• 	 . 	 .. 

• 	 $ 	, 	 '.. I. •.a. 

•• 	. 	

I 	

: ' 	

:* • 	
:. 
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/V 
----.-"' 	to  him. 	By 	hi 

no 	chargesheet. 	was 	cvwn'ut' 	 - 

communication the husoand of the applicant also intormed 

that he. was completely bad-ridden due to prolonged illness. 

The applicant's husband also submitted a further appeaI 

dated 30.6.1998 accompanied by medical certificates to the 

respondent authority. 

3. 	The husband of the applicant died on 7.7.1998 an 

the applicant intimated the same to the respondent: 

authority by communicaUpn dated 20.7.1998. By the said 

	

- 1 	• ...... 

: 
appcant also communication Uie 	 demanded payment ot 

Gratuity, Group Insuraflc - Pension etc. of her late 

husband. Further, ahf preferred an appeal before the 

Director of Postal Serviceii, Headquarter,by communication 

dated 20.10.1998. Th• superintendent of Post Offices, 

Tineukia Divisions byMeo4ed 24.8.1999 advised her t 

aubmitad.&th'CQrtutate 	her late husband to eneb1 

the d.partment to s.tt1e..her claim. 	The applicaflt 

accordingly 'submitted 	the 	death 	certificate 	by 

• 0 I$11549,IununicatiOfl dated 
13.9.1999. By the impugned order dated 

L 9991 the applicant was informed that her 1at 

hufa 	d1falcated 	Goveçflmeflt 	money 	amounting 	to 

S .. 	sJ21'298.7Us out of which an amount of Rs.l8:'3.3O was 

- 	ecovered from the açrear pay of her late husband. The
6. 

,d' 

4T\aPP15flt was accordinglY requested to credit the balance 

amount of Rs.19,425.40 aa ,d,efalcated amount. The app1icant 

questioning the aforesaid action of the responden 

authority, submitted her,.repre8efltat0n dated 17.1.2000 

demanding aanctiofl of DCRc r  Pension etc in her favOUr 1  

, ai1ing to get appropriate remedy from the respondeflt3 th 

applicant moved this Tribunal by way of the present O.A. 

V' 	V% 	 • 	4 	I' 

•.? 	
••. 	V.? 	 :- 	

.1 

•- 
• 	

-4-. 't 
• 	- 

	

1Q?h. 	 • 	V  • 	•• 	V 

• I.. 

V 	

- - 	
- 



4. 	The respondents submitted their 'wrillen rjLatemenL. 

According to the respondents the husband of the applicant 

absented himseif from 24.10.1988 and so he was dismissed 

from service on 26.6.1989. vid. Memo No.12-8/138-89 dated 

26.6.1989. The respondents also intimated that the 
I'. 

applicant's hu8band applied for GPF advance of Rs.45,000/- 

on 11.7.1997 for hia,..tretment, but since he was dismissed 

	

i- ',.. 	L 
from service on 26.6.1989,part payment of GPF money could 

	

" 	-t4 
not be ali.owed. The reapondents further stated that the 

	

•. 	r. 
matter was referred to the Pirector of Accounts (Postal), 

Calcutta and' vide their Memo dated 4.5.1998 a sum of 
c i 

Rs.2459/- was sanctioned. Save and except the application 

for fifteen days leave with effect from 21.10.1988, no 

other leave application was received by the respondents. 

: 1WIV r 
W V 

have beard th, learned counsel for the parties at 

a  Mr A. Khaleque;J.,earned counsel for the applicant, 

q y J' others, assaiLeL the order of dismissal as 

5 '1ary and diacriminato. The learned counsel for the 

	

.•,, 	'- 

applicant submitted 19thatp the purported disciplinary 

proceeding against the-tenbsband of the appUcant cannot 
' I 

be Wustained since her deceaed husband was denied. with 

the principles of naturaltastice. Hr Khaleque further 

submitted that the purported;.enquiry was conducted behind 

the back of the delinquent officer and the same could not 

be sustained. 	fir A. 	Dab. Roy, 	learned Sr. 	C.G.S.C., 

submitted that the enquiry was conducted after due notie 

to the husband of the applicant. The report of the Inquiry 

Officer did not specifically indicate about the steps taken 

for service of noticepn the husband of the applicant. W 

have called for the rc,d'',ds and from the records it appears 

that ........ 

tiWV 

• 	

.• 	•:'".  

4. 
 e •  

I .  ' 	••' 

he respondents stated and pleaded that the husband of te 

applicant - was dismissed from service after holding a proper 

ry, 

k. 

p. 



that the statement of articles of charge against the Lite 

husband of the applicant was framed in consonance with the 

CCS Rules, 1965 by Memo dated 29.11.1988. The records ( .1 

not ap.ciiically'indicat. that the notice dated 29.11.19f38 

was served on the husband of the applicant. The record aløo 

did not indicate service any such notice. The enquiry wis 

held from time to time. One enquiry was held on 16.1.198:9 

The ether enquiries werineld on 31.1.1989 and 7.3.1g8. 1   

Then the case was adjourned with the note that the next date 

of hearing would be ,intiiated. It appears that the enqui'y 
•t'•.•. 

was conducted behind the back of the applicant's husband. 

No other materials were. urnished to show and establish 

that the delinquent oiiicer,:.wss duly notified about tI'e 

date of the enquiryand for tls.appearance, notwithstanding 

the fact about the ailment of the husband of the applicant, 

TFs. Discip.L,inary . Authority also intimated about the 

humanitarian apgle, but itdid not indicate about the nat1je 

text of this .hurnanit.arian f conaideration. According Oto 

enquiry was hei 

f. 

S. 	
On 6}e 1989 and notice was sent to the delinquent of fice 

tjby /èjistered post 1U 4.1.1989. 	According to the 

.4. ip1inary Authority the said notice was received by the 

• delinquent officer on 10.1,.1989. No materials were shown 
• •t 

that the delinquent offfcr was ordered to appear oil  ,•, 

16.1.1989 and on the dateà'.of hearing on 31.1.1989 and 

27.3.1989. The recordsa1sc.,did not indicate any auc 

notice dated 4.1.1989 to ttéde1inquent officer. Further 1  

the materials on record did zo€ indicate that the aforesaid 

disciplinary proceeding was. held in conformity with the 

principles of natural justice and on that ground alone the 

mpugned order holding the husband of the applicant guilty 

- 	 and....... 

-S 

• •. . ,.: 

.5... 

•;..•':.- 
• 	•.t.s•4•l.'. .... .L.. 	. 	•• 	S  

p 
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/ 
and the order ot diemi4*aL connuquont thqr'to cannot be 

8Uatdifled. Accordingly., the impugned order of dismissal i.S 

set aside.,. The.-. delinquent officer is no longer alive, 

therefore, question of providing the respondents to hold a 

fresh enquiry does not arise. 

	

6. 	In the circumstances., the impugned order of dismissal 

dated 26.6.1989 dismissinglate Hem Chandra Sarma, since 

deceased, is set aside and .quashed. In view of the setting 

aside and quahing of the diømieaal order, the husband of 

the applicant was to be treated to be in service till his 

death andu the respondents are accordingly directed to pay 

n.ceesary pay and al1u,anceA o the eceasea nem 

Sarmaande1BotOrelea8e the full retiral benefits 

	

i I 	
t tappiicantaaear1Y as posaible preferably within 

	

t 	 of the order, being 

for of thedeceae?HemCia 1 draSarma. 

T1 ink.4p4eIm& 	AAi
- 	-

ed to the extent indicated. 

	

. 	 -  

There shall, however, be.,n9 order as to costs. 

n 	'•. 1.' • 	 . 	
5--.. 
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4.9.01 
To, 

The supdt, of Post Offices 
Dibrugarh Division 

'P.O. Dibrugarh. 

sub :- Appointment on compassionate grounds. 

Ref :- Contempt Case No. 58/2001 in, O.A.. 

No. 288/2000. 

sir, 

Most humbly and respectfully I .  beg to lay before 

you-  the Lollbwing few lines for favour of your kind 

consideration and sympathetic order. 

- 	 That sir, my father late Hem ch. Sarma was lying 
ill and bedridden since 1986 and he was dismiss from 

service without giging him a chance to defend him and 

ultimately he died on 7.7.98. That in O.A. No. 288/2000 

the Hon'ble Central Administration Tribunel, Guwahati, 

quashed the dismissal order and directed that late Hem ch. 

Sarma be treated as if he was in service till his death 

and all the service benefit be -  paid to his family, 

That Sir the petitioner and his- widow mother was 

to bear the burden of huge debt which was taken for the 

treatment of his Lather Hem ch. Sarma and the family is 

running under acute financial hardship.. 

Itis therefore prayed that your honour wouldbe 

pleased toippoint the petitioner in any Post as per his 

qualification on compessionate' grounds. 

And for this kind grant of'prayer your petitioner 

shall ever pray.' 

Yours faithfully, 

or 	 (sri B 'it Sarrna) 
VIll-Basistha , Guwahati28 
P.S. Basistha, DistKamrup,. 

C 
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• 	 .• 	 .• 	 .•:• 

- Date,:4.4.O4.. 
To,. 	 ' 

The Superintendent of Post Offices, 
• 	Dibrugarh Division,  

Dibrugarh- 786001. 	 , 

Sub : - Prayer for 	t1ng on coMQ1on ate Ground. 

• 	
Ref :- O.A. NO. 288/2000 and my letter dt.. 7.8.03 

cm2 _c!!± 

Sr 1 	 ' 

Most humbly and respectfully beg to stte that 

• 	, 	my father Hem ch. sarma worked asaSub-Post Master at 

• 	Bamungaon Sub-Post office and he was dismissed from 

service and subsequently he died on 7.7.98. The aforesaid 

order of dismissal was quashed by the Hon 1 ble Centr?1 

• 	•Adrn. Tribunel Guwahati in 0A. NO, 28/2000andthe 

Tribunal directed that the petitioner's father be treated 

as if he is in service till his death. 

sir, my father was lying in bed from 1986 to 1998 

• as he bas suffering ,from Paralysis and the petiti6ner and.. 
• 	. 	his famii' had to borrow money £ràrn other person for his 

tratment and the family suffered much financial hardhip. 

• Although the Court has. directed your honour to pay the 

• 	benefit uptill now nothing has been paid. 	. . 

' I now thereforerequest you kindly to appoint .me 

in a post as per my, qualification, on compassionate ground 

relaying the normal rules of appointment. I have passed 

• 	the. Matriculation Examination....... •  , 	. . 	. •• 

Yours 'faithfully, 

( Sri Bijit Sarna) 
• S/o. LateHern ch. 'Sarma 

• . . 	 . 	 • • 	
. v.ill Basistha, P.O. & P.S..Basistha, 
District- Kamrup,Assam. 	. 
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To'r • Date : 11.8.2005 

The superintendent of Post Offices, 
Dibrugarh Division, 	 V  
P.O. .Dibrugarh. 

Sub :-. Prayer for appointment on compessionate 
grounds. 

Ref :- CAT' s judgment dt • 4 • 7 • 2001 in 0 • 

No. 288/2000, 

Sir, 

Most humbly and respectfully i beg to St ate that 

my husband Late Hem Ch. Sarma was dismissed from service 

in the year 1989 and the said order of diamissal was 

V . 	quashed by the Central Admn. 'Itibunel Guwahati. The said 

• 	 TriJinal also directed the authority to treat my husband 

to be in regular service and directed to pay all the 

benefit as per rules. 

That sir my husband was bed ridden from 1986 to 

70.1998 and he died on 7.7.1998 and I have to spent huge 

amount of money for his treatment and I. had to borrow those 

amount from others • That Six, I am running my days with 

much financial hardship. 

That sir, my son Sri Bijit Sarma who has passed 

the Matriculation Ecamination is sitting idle at home 

without doing any. work.. 

I now therefore request your honour to help the 

poor lady by appointing her son Sri Bij it Sarma in any job 

as per his qualification on compessionate groinds. 

Yours Eaithfuliy, 
• 	

. 

Smt • N frKali s arma 
Viii- Madhgharia, P,S.Noonmati 

Guwahatj...21. 
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(CiviIl Criminal 	 JurisdictiOn) 	 . 

Inthecourtof ................... . ........................ ................ 

.1.P-'. .... of .  ........... ........,.s.. 

• Appellant 

-v".-4._ 	..
Petitioner 

— Versus — 

Respondent. .., 
4jSosite Party 

On behalf of Ck 
Knowall men by these presents that the above Flamed do hereby 

dvo nominate, constitute and apoint Shri ..................... 	 t.jcate and such of 

the undermentioned Advocates as shall accept this Vakalatnarna to be 4ny/our true and I awful Advocate to appear and 
act for me/us in the matter noted above and in connection thetewith and for that purpose to do all acts whatsoever in 
that connection including depositing .or drawing money, filling in or taking our papers deeds of composition, etc. for mel 
us and on my/our behalf and I/We agree to ratify and confirm allacts so.done by the said Advocate as mine/ours to 
all intents and purposes. In case of nonpayment of the stipulated fee in full no Advocate wiIlbe bound to appear or act 

on my/our behalf. 	•, 	 •., 	
• 

In witness whereof I/We hereunto set my I our hand this the .............. . day of ........ 

• 	. 	 ADVOCATES • 	• 

Sri Nirendrà Mohan Lahiri Sn Alok KumarRoy Sri Khagendra Ch. Mahanta 	• Sri Byomkesh Basu 
Sri Nathmal Sharmâ 	• Sri Jatindra Mohan Choudhury Sri Birendra Kr. 'Sarma Sri Kiran Kr. Bhatra 
Sri Bishnu Kinkar Goswámi •, 	(Life Member) 	. Sri Kshirod Kr. Choudhury 	• • Sri Nani Gopal Debroy 

(Life Member) •Sri Rohini Kumar Das • 	• Sri Prafulla Ch. Gayan. 	• Sri Golok Behari Das 
Sri Jyoti Prakash Bhattachalee 	. (Life Member) Sri Madhab Lahkar 	• Sri Nilamoni Goswami 
Sri Xishorilal Jain Sri Sukanta Kr. Paul 	• Sri Dalim Pathak • 	• 	••. Dr. Haren Das 
Sri Pradyot Buoy Das Sri Pradip Kr, Choudhury Md. Abdul Khaleque 

 
Sri Jyotish Ch. Barmán 	• V 

Sailendra K. Barua 	: Sri Janardan Das• 	• 	 • . 	 (Life Member). .. 	• MdTAbdus Samad Ghoudhimry 
Sri Bhairab Ch. Sarma 	• Sri Madhabai'anda Sarma Pathak 	. Dr. Achyut Kr. Goswami Thakuria • 	• . • (Life Member) 
Sri Dilip Kr. Hazarika Sri Satya Narain Kejriwal Sn Mukul Ch Bhuyan Sri Vikram Kr. Dewan 
Sri Rahim Bakhsh 	• 	• 	• Sri Lalit Mohan Kshetri. 	• • 	 (Life Member) 	 • 	• (Life Member). 
Sri:Suchendra Nath Bhuyan Sri Satyendra Pd. Deka 	• Sri A. K. Md. Enamul Hoque Md. Pajiruddin Ahrned 

(Life Member) '(Life Membery Si Tarun S. Làhkar . (Life Member) 
Sri Bansi Ram .Das 	• . Sri Labanya MaHa Baruä Sri Uttam Ch. Nath 	• • Sri Narayan Ch. Sarma 
Sri Birendra Kr: Choudhury Sri Joginder Singh 	• Sri Baikuntha Sarma 	. Sri Bhaben Bhushan Narzary 
Sri Pratap Ch: Deka 'Sri Golap Sarma 	• 	 . Sri Hari Kanta Deka 	• • 	(Life Member) 

(Life Member). (Life Member) 	' Sri Pramode Ch. Sarmã Barua Sri Krishna Sinha 
Sri Deba Kumar Bhattacharya Sri Vijoy Kumar Dewan Sri Mahesh Coomar Garodia. Sri Jiten Dutta 

(Life Member) Sri Dipak Rañjan Guha 	' • Sri Mani Ram Bora . 	: 	. Sri 'Gopi Nath Mahanta 
Sri Nirmalendu Chakraborty 	• (Life Member) Sri Jadav Ch. Deka 	

: 
Sn Lakshapati Sharma 

Sri Kularanjan Pathak 	• Sri Kamalesh Sarma 	• Dr. Nalini Kanta Deka • • 	(Life Member) 
(Life Member) Sri Nabin Ch. Das (Life Member) • 	• Sri Promoth Mohan Dastidar 

Sri Girija Kanta Dths 	• Md. Danishur .  Rahman Syed lKram Ras.il • Sri Lakheswar Kataki 
Sri Prabhat Ch. Sarma 	• Sri Chandi Charan Deka (Life Member) . 	 • • Sri Ramesh Kr. Jam 
Sri Dhanajit Kr. Talukdar 	

: 
Sri Shyam .Sundar Sharma. Sri Jitendra Kr. Das 	• . 	 (Life Member) 

Sri Debendra Nath Des 	. Sri Bhubaneswar Bujarbárua Sri Nirad Kr. Das 	• • Md. Bàrkat Ullah 
Sri Sujit Kr. Mazumdar Sri Bishu Ranjan Dey 	• Sri Shanti Lal Jain Md. SamnurAli 
Md. Fayezur Rahman • Sri Dulan Ch. Nath Sri Akon Ch. Saikia 	. 	• Sri Gautam Kr. Bhattacharya 
Md. Harunar Rashid • Sri Bhargv Choudhury Sri Pradip,.Kr. Kalita Sri Gunindra NathKakati 
Sri Sailendra NathMedhi Sri Gokul Ch. Goswami • 	(Life Member) 	• 	. (Life Member). 
Sri Suresh Ch. Choudhury Sri Ramawatar Sarmah (1) Sri Hem K. Sarma 	. 	 ' Sri Harekhrishna Deka- 
Md. Junaid Ahmed Sri Prabin Kumar D,as (Life Member) 	, Sri D'urga K. Sharma 
Sri Nagendra Nath Saikia . 	(Life Member) 	. Sri Tarun Ch. Sarma 	. Sri Bhagaban Ch. Das 
Sri Rohini Kr. Mazumdar Sri Rabindrà Nath Malakar Sri Sanjib Ch: Chakraborty d. Jonab AIi Ahmed 
Sri Dwijesh Ch.Choudhury 	, • 	, 	(Life Member) Sri Kishanlal Agarwal Sir Kanak Ch. Sut 

Distr 
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Md. Akdas Ali Mir 
Sir Lakshswar Talukdar 

(Life Member) 
Sri Gurumborthy Gopal 
Sri Lohit Ch. Kalita 
Sri Sailendra N. Choudhury, 
Sri Ramadhar LaD 

'Md: Faiznur Au 
Sri Dhiren Barua 
Sri Sailendra Kr. Barkataki 
Sri Shyam Suidar Agarwal 
Sri Ganesh Ch. Nath 
Sri Pradip Kr. Gogoi 
Sri Pradip Khataniar 

• Sri Ramchandra Saikia 
Sri Bipin.Ch: Deka 
Sri Siñgeshwar P. Roy.  

- (Life Member) 
'Sri Paramananda Choudhury 
Sri Ramlal Yadáv 
Sri Pranab Kr. Sarma 
Ms. Kalpana Yadav 
Sri Mahendra Nath Das 

• Md. Nurul Islam 
Sri Mridula Barkakaty 

• Sri Nagen Brman 
Sri Dindayal Agarwala 
Sri Kamal Agarwal 
Md. Kashem Ali Sheikh 
Sri Abdul Karirn Au 
Sri Tarun Sen Deka 
Sri Nilamani Sen Deka 
Sri Balindra Nath Sarma 
Sri Ramesh Kr. Jalan 

• Dr. Bimal Kumar Baishya 
Sri Lohit Mahanta 

• Sri Dilip Kr. Das 
,Sri Anil Kr. Bhattacharyya 
Sri Bhabesh Ch Talukdar 
Sri Atul Ch. Sarma . 

(Life Member) 
Sri Dimbeswar Talukdar 
Sri Joy Prakash Sharma 

• Sri Kishori PrasadSarma 
Md. Hamidur Rahman 
Sri Kailash Chand Sikhwal 
Sri Dilip Kumar Deka 
Ms. Kuntala Deka 
Sri Ram Chandra Sañcheti 
Sri Santosh Kr. Tewari 
Sri Dip Barua 
Sri Dayal Ch Barman 
Sri Bhairab Ch. Das 
Sri Ajit Ch. Mahanta. 

(Life Member) 
Md: Martuz AU Ahrned 
Sri Brajendra Nath Das 
Sri Bhubaneswar Kalita 

(Life Member) 
Sri Chandan Kr. Bhowrnik 
Sri Pulin Ch. Goswami: 

• Sri Jogendralal Sarkar 
Sri'Atul Ch:.Sàrma 
Sri Ramavtar Sharma 
Ms. Ruma Bardoloi 

(Life Member) 
Md. Ahmed Au 
Sri Balo Ram Hazarika 
Sri Kàmal Nayak 
Sri RajCn Choudhury 
Sri Jnan Chandra Nath 
Sri Sarbananda Kalita 
Sri Baikuntha N. Thakuria 
Sri Ram Kumar Seal 
Sri Himangshü Das 
Md. Rizwanur Rahman  

Sri Badan Ch. Barua 
Sri Jyoti Prasad Bora 
Sri Rabindra Prasad Singh 
Sri Dilip Kr. Mahanta 
Sri Bhubaneswar Sarma 

(Life Member) 
Sri Sukumar Sarma 
Md. Abdus Sattar 
Sri Arabincla, Kalita 
Mrs. Niva Sarma Thakuria. 

(Life Member) 
Sri Girin Das 
Sri Dandi Nath Choudhury 

(Life Member) 
Md. Mazmal Hoque 
Sri Kalpana Bhagawati 
Sri Gautam Ch. Kalita 
Sn Narendra N. Karmakar 
Sri Ashok Kr. Jam 
Sri Soneswar Das 
Sri Amar Chandra Bora 
Md. Ziaul Karnar 
Sri Shirazul H. Saikia 

• (Life Member) 
Sri Nivedita Borgohain 
Sri Dhananjoy Saha 

• (Life Member) 
Sri Manoranjan Das 
Sri Banti Chaudhury. Kãkati 

(Life Member) 
Ms. Minati .Saiki. 

(Life Membér 
Sri Pradip Sen Deka 

• Md. Billal Hussain 
Sri Pritam K. Nag.. - 
Sri Sushiu Kr. Das 
Sri Rabindra N. Mazumdar 
Ms. Anjali Das 
Sri Hemendra Kr. Goswarni 
Sri Bijan .Kr. Mahajan 
Sri Amrit Kr. Phukan 
Sri Jagadish Sharma 

(Life Member) 
Md. Baharul Islam 
Sn Kamaleswar Barman 
Md. ,  Hashibur Rahman 
Sri Padmadhar Upadhyaya 
Ms. Renuka Kakati 
Sri, Pradip Kr. Sarma 

(Life Member) 
Sri Sanjib Kr. Choudhury 
Sri Ritumbni Bora 

• Sri Brajendra Kr. Talukdar 
'Sri Gobindà Lal 

(Life Member) 
ri Kamal Nayan Choudhury 

(Life Member) 
Sri Ashok Kr. Bora 
Sri Jitendra Nath Barman 
Sri TarunCh;Chutia 
Sri Bhaskarjyoti Dutta 
Sri Pabitrapran Saikia 
Ms. Aparna. Neog' 
Sri Bharadwaj Sri Mrinau Choudhury 
Sri Monomohan Talukdar 

(Life Member) 
Sri Paresh Ch. Mazumdar 
Sri Dhiren Kalita 
Md. Nekibür Zaman. 
Sri Satya Narayan Devnath 

(Life Member) 
Sri Bhupen Ch. Bhattacharyya 
Sri Jyotsna Mayee Choudhury 
Ms. Shwarifa A. Sa!kia 
Ms. Padumi Talukdar 
Sri Mahendra Kr. Jam 

Sri Chandra Kanta Tauukdar.  
Sri Naren Sarma 
Sri Thaneswar Sarma 
Ms. Rekhashree Das 
Sri Singhanad Choudhury 
Sri Sikdar Abuu Kashem 
Md. Ashan Aui 
Md. Zakir Hussain 
Sri Dhananjay Bayan 
Sri Rajdeep Kr. Saikia 
Sri Suchandra N. Kalita 
Sri Ratna Kt. Mauakar 
Sri Biraj Kr. Chaudhury 
Md. Joshimuddin Ahmed 
Md. Aftab Atam 
Sri Tapan Kumar Das. 
Md. Sazzad Zahir 
Sri Sailendra Das 

(Life Member) 
Sri Kümud Kr. Singh 
Sri Keshab Kr. Bafua 
Sri Paresh Ch. Roymedhi 
Md. uazi, Syed Kutubuddin 
Sri Achinta Sharma 
Sri Nabasish Chakrabarty 
Sri Kedar Prasah Meheswari 
Md. Nazimuddin Ahmed 
Md. Mokibor Rahman 
Sri Mrinal Kr. Choudhury 
Sri Chinmoy Choudhury 
Sri Binod Kumar Jain.  
Sri Traiuokya Das 
Ms. Ruprekha Sarma 
Dr. Pabitra Kr. Choudhury 
Ms Nirmali Choudhury 
Ms. Suprity Brahma Chowdhury 
Sri Pànchananda Bhatta 
Sri Duuau Ch.Kath Hazarika 
Sri Diueep Kr. Kothari . 
Ms. Madhuri Singh 
Sri Jai Ram GirL 
Sri Subrata Roy 
Sri Ranu Pathak Borah 
Sri Arundhati Baruah 
Sri Debabrata Saha 
Sri Santwana Choudhury 
Ms. Pranati Talukdar,  
Ms Rama Sarkar 
Ms. Shefali Das. 
Ms. Anjana Gogoi 
Sri Pa'resh Kauita 
Sri Rudra Hazarika 
Smti Gayatry Dutta Mazumdar.  

(Life Member) 
Ms., Sikha Devi 
Sri, Rajeswar Sarma 
Sri Satyen Sarma • 
Sri Sunfi Kumar Jam 
Sri UjjaI Bhuyan • 
Ms. Stuti Deka'Barua 
Sri Anusman Chakraborti 
Sri Bhabani Charan Sarma 
Ms. Rina Bhattacharyya 
Sri Jyotirmay Roy 
Sri Ashim Kr. Barua 
Syed Imdad Rasul 
Sri Sudama Chouhan 
Ms. Nekib uuuah 
Sri Jayanta Kr. Misra 
Sri Kauyan Bhattacharyya 
Ms. Malabika Talukdar 
Sri Ranjit Kr. Bhuyan 
Sri Basdeo Prasad 
Sri HiraIaI Talukdar 
Sri Santanu Bharaui 
Sri Santanu Sen 

Sri Mativau Dutta 	• 
Sri Vijoy Kr. Chopra—'4  

(Life Member) 
Sri Sanjit Shil 
Sri Biraj Mohan Chakraborty 
Sri Gopau Ch. Deka 
Sri Dilib Kumar 'Nath 
Sri Sanjev Kr. Lahkar 
Sri Satya Bharaui 
Sri Tarini Kumar Das 
Sri Pallab Kataki 
Sri Krishna Pathak 
Md. Giyasuddin Ahmed 
Md. Autaf H. Muulah 
Sri Narndra Nath Jha 
'Sri Subrata Dththakur 
Sri Anwara Begum (1) 
Sri Jawahar Singh 
Sri Shyem Kr, Singh 
Sri Ranjit Choudhury 
Sri Hironmoy Karmakar 
Sri Dilip Kr. Jam 

• 	(Life Member) 
Sri DiIi Kr. Choudhury 
Sri Ujjwal Das 
Sri Subhash Ch. Keyèl 
Sri Makib Talukdar 
Sri Binod Kr. Bora 
Md. Jyotshna AU - 
• 	• (Life Member) 
Md. Maèud Au 
Sri Kalyan ChOudhury 
Sri Pradip Kr. Konwar 
Sri Girindra Kr. Thakuria 
Sri Amitav Thakuria 
Sri Bijan Kauita 
Sri Tankeswar Deka 
Sri Jakir Ojah 
Sri Bhuban Ch. Barooah 
Sri Murttaz Begum 
Ms. Bijoy Lakshmi Tauukdar 
Sri Gokul Kr. Medhi 
Sri Shadhan Kalita 
Sri Jagat Barua 
Sri Krishna N. Sharma 
Sri Madhab P. Sarma 
Md: Aminul Ahmed 
Sri KuIa'Prasad Gogoi 
Sri Bahrun Saikia 
Sri DiII1Ø Prasad' Dutta 
Sri Hemanta Kr. Saikia 
Sri Dipk Kr, Das 
Sri Golak Ch. Kalita 
Sri Soneswar Barman 
Sri Mina Ram Bharali, 
Sri Debajit Kr. 'Sarma 
Sri Madhab Ch. Kalita 
Sri Sondeep Deb Roy, 
Sri Juri Sarma 
Sri Jàyanta. Sarma 
Sri Dilip 'Kr. Barman 
Sri Pranab KaIità 
Sn Hirañmoyee Sarma 
Sri Anjali Sarma 
Sri Apärna Devi Goswami 
Sri Amal Kr. Barua 
Ms. .Indira Kaur 
Sri Narayan Ch. Kalita 
Sri Sabita Bhuyan 
Sri Gansh Ch. Das 
Miss JoiaIi Deka 
Sri DilipKr. Boràh 

• Syed Samadur. Rahman 
Sri Hirak Kr. Baruah 
Md Islamuddin Ahmed 
Md. FajI AU 
Miss Indrani Chetia 

.4 



[3] 
	

C-0  ~ 

Srhin S. Baruah. 
Ms.' Ariana Kri. Das 
Sri Jagadish Ch. Gàur 
Sri Kamini Kamal Bhuyan 
Sri Chandana Sengupta, 
Sri Bhaskarjyoti Das 
Sri Jeuti Choudhury 
Sri Mrinal Kalita 

• Sr7 Bhaskar ,Dev Konwar ,  
'Sri Krishna Kant Mour 
Sri Prakash Sarma 
Sri Suresh Kr. Bhattra 
Sri Puspa Prasad .Dàs' 
Sri Anovara Begum (2) 
Sri Suñil Agarwal 
Miss Neera DeVióswàrni. 
Sri Gopal Ch'okhani 
Sri Java Kumar'Kalità 
Sri Nripendrã Mazümdar 
Sri Banani Naha 	•' 

Sri Anjana Dutta 
Sri J6ri Devi 
Sri Syedã llmaAra Begum 
Sri Pranab Talukdar 
Sri Bhikhari Jha 
Sri Hiralal Maurya 
Sri Mänik All Ahmed 
Sri Pompa Chakrabary 
Md. Abu Alfanid 
Sri Tara Prasad' Mazumd8r 
Sri Pàrag Kaiiti Dutta' 
Mrs. Tarifa Begum 
Mrs. Nirada Dutta'.Sarma 
Sri Paramesh Ch,. bas 
Smti Ama Das 
Md. Kuddus 
Sri MiirariPandit 
Sri Bhaskat..Kumar Das 
Sri Tilak' .Chandra' Thakunia 
Sri Fareidra N. Deka 
Or: Bishu Pr. Chaudhury, 
Sni' Dipa Rini Deka 
Sri PrasantáKr. Deka. 
'Sri Al-Morija Sultana 
Sri Dilip Kr. Jam 
Sn .Bhabésh Bárrnah 
Md: 'Motin Ud-D!ñ Ahmed'' 
Sri Biplab Kr. Sarma 
Sri Sushil Kr. 'Singh 
Debjani Seal 
Sri Parashmani Devi 
Sri Manju Dutta 
Sri Kailash Ch. Sárma 
Sri Pallavi Barua 
Sri Aju'ngla Aler .  
Sri Manju Deka 
Md. Ahmed Nekbuez Zaman 
Ms: 'Eva Saikia 
Sri Pranâti B. Hatikàkoti 
Sri Tràilokya Gohain Barua 
Sri Sabitri Das Baruà 
Sri Nalini Kanta Sarma Baruá 
Sri Tailendra Nath Däs 
Sri Hemantä Kr. Das 
Md. Rekibuddin Ahméd 
Sri Jiaur Rahman 
Mrs. Babita Dutta Das 
Sri Utpal Das 
Miss Manjuli 0ev 
Sri Runu Kumr Bàrua 
Sri Bibekananda D ais s .  
Sri Rubul Buragohain ' 

Sri Urga (anta Th'akuria 
Sri Krishhd Kanta Mahantä 
Sn Brajebdral  Mohan Choudhur, 
Miss Swagata Das' 

Sri Onkarmal Mahesree 
Sri Alaka Devi 
Sri Narayan Chandra Das. 
Sri Dulal Talukdar 
Sri Rita Das 
Sri Tulu Deee 
Sri Maman Deka 
Miss Ajali Das (2) 
Sri Harendra Nath Thakunia'. 
Sn Alpana Devi 
Ms. Jarina Haque Choudhury 
'Sri !la Das. 
Md."Deraj Khan 
Sri Anita Sharma 
Md.Arfan All 
Begum'Raushan Ara Sultana 

'Sri. NrIpen .Ch. Das 
Sri Sashin Ch. Nath 
Sri Pankaj Kr: Poddar 
Sri Jagadish Thakuria 
Sri .Bhupen Mazumdar 
Sri Ashish Kr: Dèy 
Sri P,uranjoy Barua 
Sri Debajit ' Bhattacharyya 
Sri Rishiraj Sarma 
Sri Shyrn ,Barua 
Sri Padma Lochan Das 
Sri Simant Deka (1) 
Sri Sanjoy Sárma 
Sri RobinKr. Medhi 
Sri Rupjybti Das 
Ms. Anamika Gupta 
Ms. NanimaDas 
Ms Malabika Taukdar (2) 
Sri Ashit Biswas 	' 

Sri Achyut Kr. Bharali 
'Sri Dinesh Agarwal 
Sri Gejanand Sehéwalla, 
Sri Apurba Kr;Srma 
Sri Cittaranjan Barman 
Sri Anuj Sinha Roy 
Sri Tütumoni Dev. 'Gos*ami 
'Sri Dilip Oh. Kalita 
Sri Gitanjali'Sarrna, 
Mrs. Anita"Ro'y 
Miss Nabasmita Gogoi 
Sri Bidyut Rajkhowà 
Sri Nilayananda' Dutta 

• Ms. Gitika Medhi 
Sri Dinesh Oh. Kalita 
Sri Pranab Ohakiabarty 
Sri Santanu Bhattacharyya 
Sri Kanhaya'Lal Gupté 
Sri Mitali Gogol 
Sri 'Manash PratimBarua  - 
Sri Biraj Sarma' 
Sri. 'Satyjeet Sarma 
Sri Pranab Talukd'ar. 
Sri Shy'amal Kamá! Paul 
Sri Gautam Bikash Das 
Sri Sushanta Das' 
Mis Aarna'Dev' 
Ms. Banasree Neog Deka 
Md Zehadul Islam Ansary 
Md. Lutfu Rahmän 
Miss Sabina Yesmin 
Sri Kalyan R Surana 
Sri Kamini Sarma 
Ms., Nibedita Tamuly Nath 
Ms. Kabita Pathák Ojah. 

:Sni Lina Barua 
Ms. Eva Kakoti 
Sri.'Faria Begum 
Srr T'ilak Rajbnshi'' 
Sri Manorama Kumari 
Md.. Khalilur Rahman 

Sri Joy Prakash Chauhan 
Miss Rumi Devi 
Mrs. Aparajita Sarma 
Syeda Mehbuba Rahman 
Sri Krishna Das : 

Md. Akkas .Uddin Ahmed 
Sri Lalan Prasad Thakuria,, 
Md: Zakiror Rahrnán 
Sri Ananta.Ram Medhi 
Sri Bim'al Kr. Das . 

Sri Anju Ará Begurn" 
Sri Himadri Mali Rajbonshi 
Sri Rànjana Thakuria 
Md. Makibul Haque • 

SriJogesh Bháttacharyya 
Sri 'Chandra Kr.Nath 
Sri'Biraj Kr. Duttá 
Sri Pratim Kr. Chakraborty 
Md. 'Alal Uddiñ Ahmed 
Ms.Lipiká Kalità 
Sri Prahiad Kr. Brahma 
Sri Biswajit Bhatta'charyya 
Sri Dipak Kr.' Kalita 
Sri Satya Narayan Nath 
Miss Lalita Bora 
Sri Sana Chowba Singha 
Md. Abubakkar Siddique . 

Sri Rumi Kumari'Kalita, 
Sri Dhiren Das 
Sri Dipak' Kr. Barua 
Sni'Shikha Rani Das 
Sri Rita Joshi 
,Md. Ramjan All Ahmed 
Sri Chahdra Mohan Da 
Sri Bhaben Chandra Kalita 
Miss Archana Das 
Md. Baharul Islam (2) 
Mrs. Pranifa Pàthak 
Miss Rajita Sarma • 

Sri Abani Deka . 

• Sri Mahesh i<r. Sah 
Miss Joya Singh 
Miss Jyots'na Mudol 	• 

Sri Kusharhànj Nath' 
Miss' lalina Deka 
Sri Prabal Kataki 
Sri Jatin Kalita  

ri Rina Sarkar 
Sri Sukhbindar Kaur 
Ms. Archana Dutta 
Ms. KalpanaDeka 
,Ms. Jeuti Kalita 
Sri Nirmal Sarmã 	• 

Syed Majnuruddin Ahmèd 
Sri Najrul Islam Cháudhury 
Sri Abhijit Kalita 
Sri Pankaj Kr. Sarma 
Sri Puya Lata Sarma 
Sri 'Lakhimoni Saikia' , 

Sri '.Monoranjàn Das (2) 
Mrs. Meera Hazarika Bora 
MissMira Kalita 
Sri Réshma BegUm " 
Sri Priti Rekha Baura 
Sri Abdul Mannaf 
Sri Sankar Kumar Das 
Sri Sewati Kalita. 
Sri Swapna Devi 
Sri Chayanika Devi 
Sri Hemanta i<r. Sarma 
Miss Bhabani 'Deka 
Sri'Mitali Dàs 
'Sri Anita Medhi''." 
Sri Sushil4<r. 'Sarma ' 

Sri 'Bishnu Prásad Kumãr 
Md. Rafiqur 'Rahman 

* 	...  

Sn Nageswar Das 
Sri Abida Rahman Hazanka 
Sni'Sahjahan Ahmèd 
Sri Addus Sabar Akánd 
Sri .Bomalj Bordoloi 
Sri Anjan Kurnar Das 
Sri Ranjana Baishya 
Md. Akbar Ali Abmed 
Sri,Hirumani Sarma 
Sri Dipen Das 
Md. Adbut Basir 
Md. Aftab All 
Sri Madan Talukdar 
Sri Sanjeev Benarjee' 
Sri Arnab Jan Deka 
Sri Mrigen Das 
Sri 'Prasanta Khataniar 
Sri Madhusmita GOswami 
Sri Purña Ch. Sarma 
Sn Dhrubajyoti Sarnia 
Miss HiriDevi 
Sri Sarbeswar Deka 
Miss Shewali Das 
Miss Jahanara Begum, 
Sri Anjan 'Kumar Nath 
Miss Ashma .Barbhuyan' 
Sri Muruli Dhar Deka 
Sri Bhupén Ch. Thákuria 
Sri Ranjit Kr. Sarma 
Sri Kush Ram' Borá 
'Sri"Sisir Kumar Sarma 
'Sri' Bijoy Kumàr Barman 
'Sri 'Sheeladitya' 
Miss Mina Mahanta 
Mrs. Anupama Roy 
Miss Ijumoni:Tftakuria' 
Sti Pranab Choudhury ,  
Sri Rakesh 'Kumar Mour 
Miss Aniuradha. Das 
Miss Juri KaIita 
Sri Indu BhushariKakati 
Miss' Krishnasmita Nath 
Sri Manash Garodiá 
,Sri GiIngoon Talukdar 
Miss Pniti RekIla Devi' 
Miss Geetima Choudhury 
Sri Miikul handra 'Talukdar 
Miss Mira Bhattacharya' 
Sri Nira Devi 
Sri Suresh Singh Yadav 
Sri : Benudhar Nath 
Miss Manju Bharati 
Mrs. Sangita Devi ' 

Miss Santana Mudoi 
Mrs. Hira Das 
Sri Ritu Raj Baishya Saud 
Md. Hazarat Bhuyan 
Sri Bijan Kr. Dàs 
Sri Khanindra Mazumdar 
Sri Dhiraj Kr. Gupta' 
Sri Hitesh Rajbongshi 
Sri Paresh Chantra Deka 
Sri Biswa Jyoti Khataniar 
Miss "Neéta Talukdar 
Sri Sisir Kumar Kakati 
Sri 'Kumaresh Das 
Merina Khan 
Miss Barasa D&c.i 
Sri Mahananda Sarma 
Sri'Talat Hamid.Hazárika'' 
Sri. Pragati Das 
Ms. Jitamani Devi 
Sri' Utpal Pathak 
Miss Panda Ahmed Bhuyan 
Sri Chandan Kumar Barua 
Ms. Trishna Kalita 



Mrs. Nawanita Das Barman 
Sri Partha Chaudhury 
Miss .Nandita Deka 
Miss Gita .Barua 
Sri Sanjib Kumar Jam 
Sri Dali Medhi 
Md. Ritazuddin Ahmed 
Mrs. Reema Chakraborty 
Miss Murchana Sarma 
Miss Rakhi Pathak 
Sri Parul Das 
Sri Bijoy Das 
Miss Bini Bhattacharyya 
Miss Binita Kshetry 
Ms. Dipika Sarma 
Miss Helen Das 
Sri Kaushik Deka 
Ms. Manima Goswami 
Mrs. Kabita Kalita 
Sri Arup Jyoti Rajkhowa 
Md. Jmdad Ahmed 
Miss Niyati Kalita 
Sri Hemen Nath 
Sri Trailokya Bashya 
Sri Tridib Ranjan Das 
Sri Utpi \Das 
Sri Jatindra..,siath.Neog 
Ms. Pratibha'Deka 
Sri Manomohan Talukdar 
Ms. Jayshree Talukdar 
Miss Minakshi Talukd'rr, 
Sri Bikram Sarma 
Sri Gupi Kanta Medhi 
Miss BaAanfi Barpatra Gohain 
Miss Karabi Choudhury 
Md. Sabedul Islam Ahmed 
Sri Simanta (Deka)(2) 
Md. Jakir Hussain Khan 
Sri Sraboni Das 
Miss Pranati Das 
Sultan Sahidur Rahman 
Ms. Mridushmita Haloi 
Md. Afsaruddin ChaUdhury 
Sri Ashit Baran Roy 
Sri Utpal Kumar Kalita 
Miss Jahnabi Das 
Anup Ojah 
Miss Krishna Brahma 
Ms: Basabi Das 
Sri Ram Babu Sah 
Sri Anjan Jyoti Baishya 
Sri Ganesh Pegu 
Ms. Aparajita Bhuyan 
Sri Biswajit Kumar Das 
Miss Tanusree Roy 
Miss Chandana Das 
Miss Manika Konwar 
Sri Jyoti Das 
Sri Samar Das 
Miss Sima Rani Dey 
Sri Dhirendra Nath Kumar 
Sri Basanta Kumar Sarma 
Sri Bibekananda Deka 
Mrs. Hira Sarma 
Md. Azmal Haque 
Md. Habibur Rahman 
Miss Pranita Pathak 
Sri Saligram Chetri 

Miss Bharati Das 
Mrs. Sakila Changkakati 
Sri Kashem Bhuyan 
Miss Biva Singha 
Miss SonaliSarma 
Sri Bubul Thakuria 
Sri Prabin Kr. Kalita 
Sri Hemanta Kr. Sut 
Sri Prajnan Chaitanya Deka 
Md. Sohel AIim 
Sri Hiranya Sarma. 
Sri Bimal Kr. Jam 
Sri Tapan Chandra Das 
Zulfi Aliya Asadia 
Md. Dãdul Ahmed 
Sri Ranjit Kr. Barua 
Sri Paban Das 
Sri Indrajeet Das 
Sri Krishna Gopal Das 
Smti. Jahnabi Barmudol 
Sri Ashim Talukdar 
Ms. Binita Boro 
Sri Kamal Ch. Barman 
Mrs. Sharmila Devi 
Sri Dipák Kr. Jam 
Sri Barnali Kalita 

'Miss Pratimá Dewan 
.Miss Manisha. Bárua 
Sri Najib Bakhsh 
Miss Rita Kalita 
Mrs. Chandrama Sarma 
Miss Ilabati Talukdar 
Md. Makibar Rahman (2) 
Sri Pran'ab Anand Biswas 
Miss Manju Thakuria 
Safikul Alam 
Sahajahn Bhuyan 
Md. Anowar Au 
Sri Amal Ch. Baishya 
Jomsher Ali 
Miss Rubi Goswami 
Sri Mrina?Sarma 
Sri .Dilip Kr. Das 
Md. Azizur Rahman 
Sri Ratul Barman 
Sri Debabrata Goswami 
Sri Bipul Sarma 
Miss Monalisha Dewan -. 
Miss Manjushree Patgiri 
Mrs. Nayana Agarwal 
Aslam Khan 
Sri Samir Das 
Mrs. Rekha Lahkar. 
Miss Nábanita Borah 
Miss Deepali Sharma 
Miss Geetanjali Das 
Sri Dhanpat Raj Sethia 
Sri Ranjan Gohain Barua 
Sri Pradip Kumar Kalita (2) 
Md. Korban All 
Sri Hemang Kurriar Sarma 
Mrs. Dipanjali Das 
Sri Tilak Ranjan Sarma 
Sri Dhirandra Mohan Nath 
Sri Nayan Jyoti Das 
Sri Giasuddin Ahmed (2) 
Md. Afzalur Rahman 
Amiruz Zaman Choudhury 

[4] 
Anjuma Begum 
Sri Nabajyoti Das 
Sri Manoj Kumar Verma 
Miss Manasi Das 
Ms. Daisi Talukdar 
Sri Shiva Shankar Singh 
Hiranya Mayee Barua 
Sri Vikash Saraf 
Mrs Dipali Saha (Deka) 
Meghamala Sarma 
Sri Nabanita Goswami 
Bhanita Kalita 
Miss Djpti Rani Deka 
Smti Ruprekha Saloi 
Miss Bandana Kakati 
Shurot Zamal Sheikh 
Garima Goswami 
Dipika Dey 
Sri Pankaj Kumar Kalita 
Miss Anamika Kalita 
Mrs. Pankhi Mahanta 
Miss Rinti Deka 
Miss Babita Das 
Mrs. Bani Chakraborty 
Mrs. Deepali Kalita 
Sri Nani Gopal Majumdar 
Sri Rajesh Kr. Paharia 

• Sri Ju mani Bhandar Kayastha 
Hasan Nurul Islam 
Firojur Rahman 
Mrs. Asha Rani Brahma 
Sri Chintamoni. Mahanta 
Sri Neelotpal Deka 
Trishna Deka 
Asraful Arif Sikdar 
Miss Barnali Sarma 
Mrs. Rupjyoti Bargohain 
Sri Upendra Chandra Saikia 
Sri Dilip Chandra Das 
Sri Naba Prasad Barua 
Sri Vishal Kumar Dewan 
Miss K. Archana Santi 
Sn Debesh Chandra Chakrabarty 
Sri Girish Chandra Deka 
Mrs Kumkum Borah Deka 
Sri Dipankar Bagchi 
Md. Khuwajur Rahman 
Miss Kakali Buzar Baruah 
Miss Purobi Talukdar 
Sri Jayanta Deka 
Miss Ruli Baruah 
Miss Dulumani Baishya 
Sri Bhabesh Ch. Barman (2) 
Sri Nayan Talukdar 
Smti. Gitanjali Barmàn 
Mrs. Dhira Rani Das 
Md. Abdul Quayum Akanda 
Nilanjan Das 
Abdul Baten 
Md. Bahar Uddin 
Ashim Roy 
Sri Mihir Deka 
Samsul Hoque 
Md. Abdur Razzaque 
Binita Swargiary 
Sri Junu Choudhury 
Alaka Dutta Deka 
Sri Monalisha Dutta  

Utpal Kumar Barma 
Rubina Sultana 
Suman, Deka 
Ghanashyam Das 
Sri Krishna Devi 
Rana Dutta 
Miss Sashima Das 

1 Mrs. Sagarika Sarma 
Miss Marami Sharma 
Miss Padumi Thakuria 
Sri Gunajit Baishya 
Miss Nita Barman 
Sri Mahendra Deka 
Miss Mehshid Haque 
Mrs• Rumi Chetia (Phukan) 
Sri Purbadri Banerjee 
Sri Diganta Bujarbaruah 
Sri Sailesh Kasyap 
Miss Binita Baruah 
Sri Sumit Kr. Sahu 
Sri Ratan Dey 
Sri ishok Kr. Dey 
Atifa Rahman 
Sri Ranji Deka 
Md Arman All 
Sri Dipak Kalita 
Sri Partha Datta 
Sri Nilakshi Barman 
Miss Dipamoni Sharma. 
Miss Dulumoni Hatoi 
Sri Apurba Das 
Sri Sudeepta Kumar Bhattachara 
Miss Sagarika Borah 
Miss Gayotree Hazarika 
Sri Kamal Jyoti Saikia 
Miss Rekha Lahkar (2) 
Miss Rupa Rant, Kalita 
Sri Pinky Talukdar 
Md lmran Ali 
Rizu Mech 
.Sri Gautam Goswami 
Miss Himani Devi 
Sri Pranjit Kumar Saharia 
Sri Jagadish Ch. Chaudhury 
Sri Nipan Deka 
Miss Pallabi Borua (2) 
Sri Pranab Medhi 
Md. Shirajul Hoque 
Sri Tridib Kumar Das 
Jindar Hussain 
Rita Sharma 
Lutfor Rahman 
Juben Parvez 
Sri Tushar Borah 
Sri Arupjyoti Goswami 
Sabità Haloi 
Mrinrnoyee Rekha Sarma 
Gurvinder Singh Sodhi 
Md Lal Miah 
Safiur Rahman Mollah 
Sabita Borah 
Abdul Salamuddin 
Smti Chayashree Sharma 
Manash Haloi 
SrLHemanta Sarma 
Miss Vandana Singh 
Miss Hemajyoti Deka 
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